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CEN TRAL AU‘IINIéTRATI VE -TRIBUN AL P RINCIP AL BENCH

0.a.N0.1466/97

New Dalhi: f;his the /$  day of December, 1998,

HON 'ble Mre So Ro'AdiQB’ Wice G’lai‘man(l\)

| shri Badri Prasad,
§/o shri Tota Rem,
Ro 1/3 P uD Service Cantre, -

DIz Ares, Sector 1V, ‘
NBU Oalhi’ . ‘........Ppplicant.
(shri surinder 5ingh, Adwcate)

~

Ve rsus
. Union of India through

1. The secretary,
Ministry of Urban Devslopmant,
Nimman Bhauwan,
New Delhi.

2. Dirsctor of Estates,
Ni pman Bhawan,
New Delhi.

3. The Efxecutive Engineer &
Estate Officer, ,
gnt. S.XK.kospital ODivision,-
P uwo, . .
New Delhi, ..-...-.RGSpondmtSe

(3y adwecate: shri R. V. Sinha)

O_RDER
HON °BL E MR, 5o Re.ADIGE, VICE CHALAMAN (8)

pplicant im.pugns. respondents! notice dated
'2,3,96 under Section 4(1) and4(2)(b) P.P.(EUD)
act (Anngxuréma1) directing. him to vécate Quarter
_No.:!f(Type-I) P Wo, 5ervice ‘Centra, DI 2 Aarea, Sector
1V, Neuw Delhi and sescks a direction to ailot him
a suitabl e quarter as per his entitlement and as

per rules.

2. Heard hoth sidgs

3. fpplicant was earlier a party to O No.1275/96

" in which he had challenged respondents! eviction

| order dated 14.5, 96 .1n'r egard to t‘his.'
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Ihat 0f wss dismissed by order dated 28.1.57 in

which the prayer for allétment of aitémat‘iue
acmmmodat;on was also rejécted. Clearly this R
Op is Squafaly -hit by the principle of Res-
Judicata, and this legal position remains
unaffected by the contents of the minutes of

the meeting held by respon.dmts on 24,9 (copy
taksn on record), the notes exchanged Dby |
respondehts in this regard, as well 3s applicants’
rep resentation to ‘respondents dat‘ed 18, 6, 98

(also taken on record).

4, In ‘this connection applicant “had earlier
filea suit No.,140/91 for pemanent injunction
against eviction f rom the aforementioned quarter
yhich was also dismissed by common judgment

datad 28.8.91 by the Sub-Judge, Delhis

Se The Op is therafore di‘smissad.: No osts.

| . /%%OA ‘w
( s.R.ADIGE )
VICE CHAIRMaN(A).
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